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Service Group ‘B’ is the same. The 
Third Pay Commission had recom-
mended filling up by an examination 
25 per cent of the vacancies for P.S.S. 
Group ‘B\ against which the Service 
associations had represented and the 
matter is under consideration. Since 
the selection of bolh the services are 
interlinked, the selection to the Post-
masters Group ‘B’ could not be held 
so far.

Filling up posts of Postal Superinten-
dent Services

2869. SHRI SATISH AGARWAL: 
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether Third Pay Commission 
recommended filling up of 25 ptr cent 
posts of P.S.S. Group ‘B’ through a 
departmental examination;

(b> if so, whether this proposal of 
the Government was opposed by the 
Association of Inspectors and Assistant 
Superintendents of Post Offices and 
'he then Minister of Communications 
assured a deputation of this Associa-
tion in February, 1976, that the said 
examination shall be cancelled; and

(c) if so, what decision has been 
taken by the Government in this 
regard?

THE MINISTER OF COMMUNICA-
TIONS (SHRI BRIJLAL VERM A):
(a) The Third Pay Commission had 
recommended filling up of 25 per cent 
vacancies and not posts in P.S.S. 
Group ‘B’ through a Departmental 
Examination.

(b) and (c). The Associaton of In-
spectors and Assistant Superintendents 
of Post Offices had represented against 
the decision of the Government to 
hold the Departmental Examination. 
The then Minister of Communications 
had informed the Association that the 
matter would be re-examined and the

_ holding of the examination was post-
poned. The entire issue is under 
active consideraton of the Govern-
ment.
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Bonus to Industrial Workers and Con- 
trai Government Employees

2871. DR. VASANT KUMAR PAN-
DIT; Will the Minister of PARLIA-
MENTARY AFFAIRS AND LABOUR* 
be pleased to state;

(a) whether Government are seri-
ously considering the question of 
payment of bonus to the industrial 
workers and employees; anu *

(b> whether Government ■ also pro-
pose to consider the payment of bonus 
to Central Government employees for 
doing mental labour?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA): (a) and
(b). Bonus is payable in terms of the 
Payment of Bonus Act, 1965. Pro-
posals have been received for amend-
ment of the Adt i’l certain respects, in-
cluding coverage, and these are undpr 
consideration.




